TR &, §.ue.- 33004/99 REGD. No. D. L.-33004/99

Che Gazette of India

1.5 -21.Te1.-31.-15042026-271799
CG-DL-E-15042026-271799

STTYTIT
EXTRAORDINARY
AT [I—ETs 3—3q-9Us (i)
PART II—Section 3—Sub-section (ii)

TR & THTIAT
PUBLISHED BY AUTHORITY

q. 1819] 75 Rft, Frams, e 13, 2026/37 23, 1948
No. 1819] NEW DELHI, MONDAY, APRIL 13, 2026/CHAITRA 23, 1948
HEF TRART i TSN HaATa

T foeett, 13 arder, 2026

FT.T. 1888(31).— Frald LAY, LI TSHRT ATAIH, 1956 (1956 F1 48) (S =a# zo
THT 3 ATATHIH FHZT AT g) T T 3F Al ITATT (1) T T& ATHRIT T TIRT Fd g0, g THTETT
BT ST o T o I T19 T5T H TARRIS-SHA - 3TSTHR-3[E L T HTe GUe & &9 § LT TSTHN Se&T-
1287 (SFHHT UTH F ITH) F HISET = H0H0 36/300 & LT TSTHRT HEAT-28 (TETE Fl FATSATT
FTETE IT) F HIS[ET F+of FHOHT0 242/500 F T AL-oA AT<aTH fRHAT0T (F7%ars-8.135 FROTT0) F =rar-
AT BT T TSI HEAT-128T % 2-39 H 4-17 g ATHAT AATHINHT SFAT H TG T[S (TS -
4.70 THOHT0) TAT LT TSAN HE&AT-128T F eid THIE TEISIE § AIGFHIIY ST aF (TFTe-
41.35 TR0TT0) FT HIEwor .dT.HT. HIT Avaiid TR AT HF F [FH7 FF (ATSTHL0/T5E oeeT
AT 2-AH/4-A T FAET AT(R), & AL, Taeed AT TATAT 6 AT FAST & (0 ag i Tuferd 2,
SraerT Stera auie = et § 23T T 8, UHT W F7 TSI F3 o U e AT S0 FAT ;5

Tl AT, ST I G0 | Baag ¢, I AT=AH 6T &7 3T 6T T (1) % T T@Ai<h TS
& forw UeY s 3 ITANT 9T TS0 § =9 ATIGEAT F TR i A F ThHie & F S =T s
Tehe FHT T

TR ST ST qeTH WIS TaTq qed TToed Tteranr< /AT qif srearta qfeshmy, aeae
T [oIed T § TEqd Al ST T SaH 3T AT ATIRAT 0 TN ST T\ TSRS, iy

2670 G1/2026 (1)
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FAT T AT & § A7 AT fafers T0a7 g7 g4 S 7 AG80 a7 AL UH i it gaars &
TETA TAT UHT 3T ST A & TAT, Te FIS al, S TH IIARET SA@eqs T, A< g1 7 ar
STTTAT T SATATA L TRAT IT AT F T,

ITH ATATIT AT &TET 33T T ITLTT (2) F el TeqwT Irerept<t grer & am e A7 sraer sifaw

g

A ATIEAAT & AT A ATAT S[H & @i AT T A TeOH TMAHRET I Haad o

ITASH ¢ AT 3T Tgaag AR T ALreror ram ST |ehar 2l

AT
AL TR ST § AT -5 IL-ATHIE- TS U & €9 § TP ToHR §edqT-128T (SHAT I
F ITH) F HISET A7 H0H0 36/300 & THT TSR €&AT-28 (ETE Y TS STEITH IX) F HiSET
Jerst R0HT0 242/500 F 7E A-A ST9T] AT (AFTE-8.135 [F0H0) F arr-a1er g7 TEA TSHAR
HEIT-128T F ST AAERITHL ST & THR SRIS[E aF (THTs-4.70 FROHT0) 71 Ui ToH=
TEAT-128T F Availd THTER TRISIE § HIGHHUR a9 ah 2-A9 & 4-a (ATSTr), (A+a18-41.35
TR0+T0) FT TaqeT eI 5. 01,91, Wi swaviq AT 1 & [T -315i T ST qTeAT §C=T U2

AT AT AlRd S &1 qierd o
TS T ATH: I T fSrer 7 a1 SrerTE
wHAF A §&AT || ST T T R EIREIT SR FT&TRT || T FT A
e (RIRIRESIE) (FRT)
Lt 2 | 3 | 4 L s | e |
[T T AT ATRIS |
e T T S |
1 202 Forsft Fr 0.008 (3F777) 0.008
12 247 [T | | 0.0853 EF=r )| 0.0853]
3 782 T TR T/ ) 0338 (3 ) 0.0338
4 [792/863 |Fsft | | 0.006 &F=m)| 0.006|
e T 7T = g e Ry |
5 [171 st [Eaki | 0.0393 EF=r )| 0.0393|
6 177 Forsft Fr 0.016 (ZF77) 0.016
7 e [ | | 0.0082 EF=r )| 0.0082)]
8 215 IR FST/FHT 0.0178 (377 ) 0.0178
T T ATH: HaF
9 85 IGELl o 0.1584 (Z#4T ) 0.1584
o |87 [Fsft | | 0.1873 &%) 0.1873
11 |lss Frsft Fr 0.114 EFo ) 0.114
12 89 IGEl FO 0.0841 (3%7% ) 0.0841
T T ATH: {Ea<
13 231 [ | | 0.0142 )| 0.0142
14 493 IGEl FOr 0.0046 (%77 ) 0.0046
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15 786 SRENRY EIR] 0.0002 (%37 ) 0.0002
16 |78s8 [ |Em | 0.0647 & )| 0.0647
17 939 AT T T 0.0023 (ZF5T7) 0.0023
18 [940 Forsft Fr 0.006 (ZFr7 ) 0.006
19 959 Forsft Fr 0.0005 (3757 0.0005
20 |oe1 [Fsfr e | 0.006 GFor)| 0.006
21 |l963 AT T /R 0.012 ZFor ) 0.012
AT T AT ST AGHIIT

22 |[100 T aTeT 0.0138 (375 0.0138
23 [102 [ | | 0.0001 EF=r )| 0.0001|
24 129 IGELl Fo 0.0005 (%47 ) 0.0005
25 163 [Fft ez | 0.0006 (FFm )| 0.0006|
26 181 |Fft |y | 0.0095 () 0.0095|
27 |193 st [Ea | 0.0001 & )| 0.0001|
28 |[200 Forsfi FY 0.0335 (Z%57) 0.0335
29 |47 [ | | 0.0174 EF=r )| 0.0174|
30 |48 [ | | 0.0162 EF=r )| 0.0162]
31 a9 (s s | 0.0042 = )| 0.0042)]
32 83 SEENRY aTET 0.0111 (F%FX) 0.0111
33 |84 st [Eai | 0.0001 EF=r )| 0.0001|
34 |89 ([t [Eaki | 0.0094 EF=r )| 0.0094|
friar T AT e |
35 433 qCHT sfier 0.017 (353X ) 0.017
[T T AT AT |
e T 7T AR |
36 1774 SEENRY TTE] 0.074 (F%3T) 0.074
37 |l1775 AT F/+freT 0.1026 (ZF7) 0.1026
38 |1777 e | | 0.0172 EF=r )| 0.0172]
39 |[1778 AT T /F R 0.0879 (FF5T7) 0.0879
40 1779 AT THA/FT 0.0814 (F%47) 0.0814
41 1780 IGEl o 0.0445 (Z#77 ) 0.0445
42 |l1781 e |ty | 0.2023 EF=r )| 0.2023
43 |1782 AT Hr/F 0.0514 (Z%5T) 0.0514
44 1783 I % A, F=a/FH 0.1765 (3% ) 0.1765
45 1784 IBELl o 0.0526 (27 ) 0.0526
46 |[1786 AT =% T/ 0.001 (ZFo ) 0.001
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47 |l17e7 AT T/ 0.0251 (ZFr) 0.0251
48 2045 [Fsfr e | 0.006 GFor)| 0.006
49  |2251 Forsfi Fr 0.0016 (Z%57) 0.0016
50  |2394 AT aTeT 0.0009 (ZFr ) 0.0009
51 |l2432 AT FRATT 0.0037 (¥R 0.0037
52 2436 [ | T | 0.0402 (% )| 0.0402
53 |2438 AT FR/=F T 0.0009 (ZF) 0.0009
54 |2712 AT =/ F 0.01 GF=R) 0.01
55  |2740 Forsft i 0.0081 (ZF) 0.0081
56 |2745 IEEx |fer | 0.0103 GF=r)| 0.0103|
57 |[2746 Forsfi FY 0.0021 (ZF57) 0.0021
58 2748 [Fft ez | 0.0118 %) 0.0118|
59 2751 |Fft |y | 0.0143 ()| 0.0143|
60 |2752 st [Ea | 0.0333 & )| 0.0333)|
61  |[2753 Forsfi FY 0.0042 (ZF57) 0.0042
62 2754 [Fft ez | 0.002 &F=m)| 0.002)]
63 |2755 [ | Tl | 0.0439 7= )| 0.0439)
64 2756 IEEx |fer | 0.0404 7o )| 0.0404|
65  |[2757 Forsfi FY 0.0081 (Zx7) 0.0081
66 |2758 st [Eai | 0.0043 EF=r )| 0.0043|
67 2818 ([t [Eaki | 0.0483 7= )| 0.0483)|
68 2819 IEEx |fer | 0.1044 EFom)| 0.1044)|
69  |[2821 Forsfi FY 0.007 (ZF0r ) 0.007
70 |2822 st [Eai | 0.0333 EF=r)| 0.0333)|
71 2823 [ | | 0.093 EF=r )| 0.093|
72 2824 T EERVSIENE] 0.0595 (%47 ) 0.0595
73 |l2830 AT ﬂgﬁlw 0.12 GFoI) 0.12
74 2832 ATHTT fteT/=F "/ 0.1576 (2T ) 0.1576
75 |[2833 AT ﬂ;;ﬁ/ i 0.0245 (FF7) 0.0245
76 |[2834 AT G/ 0.015 (ZFR) 0.015
77 2835 ATHTT G, = AE/FH 0.1375 (3237 ) 0.1375
78 2836 [n [ [ 0.0796 &7 )| 0.0796
79 |[2837 Forsfi Fr 0.0153 (357 0.0153
80 2853 Forsft i 0.0738 (3% 0.0738
81  |2854 Forsft i 0.028 (3% ) 0.028
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82 2855 IBELl o 0.0445 (Z#7 ) 0.0445
83 |2856 [Fsfr e | 0.0364 7o) 0.0364
84  |[2857 Forsfi Fr 0.0121 (ZF5r) 0.0121
85 |2858 Forsft i 0.021 BF=R) 0.021
86  |[2859 AT G/ 0.0537 (35 0.0537
87 2862 s s | 0.1367 (&%) 0.1367
88 |[2025 Forsfi Fr 0.0136 (Z%57) 0.0136
89 |2926 AT T et 0.0159 (ZF ) 0.0159
90  |[2931 Forsft i 0.0066 (3% ) 0.0066
91 |2932 e |EEasf | 0.0682 EF=r )| 0.0682
92 |[2033 AT Fa/FR 0.0318 (Z%57) 0.0318
93 2934 [Fft ez | 0.2305 (x| 0.2305
o4 |l2042 |Fft |y | 0.0006 (Zx )| 0.0006
o5 2043 IEEx |fer | 0.1004 GFor )| 0.1004
96  |[2044 AT et 0.3433 (Z%57) 0.3433
o7 2959 e |ty | 0.0673 EF=r )| 0.0673
o8 13179 [ | A, aweEh || 0.0167 GFew )| 0.0167
T, Fe T
99 |[3204 SEEDL AT, AT AT, || 0.0017 (3 0.0017
FET, 4517
100 3205 AT et 0.0051 (37 0.0051
1101 [13221 s i | 0.0221 EF=r )| 0.0221
102 |3222 e |[me e | 0.2993 7= )| 0.2993
103 |[3223 [t | == | 0.5771 = )| 0.5771
104 3224 SEENRY T M@l 0.4333 (377 ) 0.4333
105  |3226 e |l aseEf || 0.0357 GFReR)| 0.0357
106 [3227 AT et 0.0997 (ZF5) 0.0997
107 3228 IBELl o 0.0395 (%7 ) 0.0395
108 3229 AT T /F 0.08 (ZF) 0.08
100 3230 [ et | 0.0345 (FFm )| 0.0345
110 (3231 AT Tt 0.1835 (357 0.1835
111 3232 AT e 0.0831 (F%7X ) 0.0831
112 3233 AT FRreT/ER 0.0091 (ZF7) 0.0091
113 3234 [ | | 0.0002 (FFm )| 0.0002
114 |3235 Forsfi Fr 0.0021 (ZF5T) 0.0021
115 3348 AT qSeh I1Edl 0.4987 (%37 ) 0.4987
116 3349 AT qSeh I1Edl 0.3293 (%37 ) 0.3293
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117 3350 AT qSeh IIEdl 0.4835 (%37 ) 0.4835
118 |[4006 [Fsfr R | 0.006 GFor)| 0.006
119 ||4011 EEL T 0.0012 (FFa¥) 0.0012
120  ||4012 BEL T 0.0006 (FFIT ) 0.0006
121 ||4015 BEL T 0.0007 (FFI¥) 0.0007
122 |4016 st R || 0.0006 (ZF5r )| 0.0006
123 4494 GECARA] RS 0.0502 (%77 ) 0.0502
124 ||4495 HqTHTT TFT AT/ 0.0133 (FFa¥) 0.0133
125  ||4496 BEL T 0.0065 (FFI¥ ) 0.0065
126 4498 IEEl kI 0.0003 (%47 ) 0.0003
127 ||4500 HqTHTT EELICIL] 0.0738 (FFa¥) 0.0738
128  ||4501 ECIE] EERS 0.0404 (ZF7T) 0.0404
129  ||4502 IBEil Ikl 0.0176 (FT¥) 0.0176
130  ||5096 HTHTET = AT/ 0.0604 (FFT¥ ) 0.0604
131 7245 HqTHTT = AT/ 0.0646 (FFT¥) 0.0646

Total 7.9146

[®T. €. NHAI/11015/2025-2026/LA/3(a)ll/Notif/NHAI PIU-Azamgarh/3A]
ag ™, ATaE

MINISTRY OF ROAD TRANSPORT AND HIGHWAYS
NOTIFICATION
New Delhi, the 13th April, 2026

S.0. 1888(E).— In exercise of powers conferred by sub-section (1) of section 3A of the National Highways
Act, 1956 (48 of 1956) (hereinafter referred to as the said Act), the Central Government, after being satisfied that for
the public purpose, the land, the brief description of which is given in the Schedule below, is required for building
(widening/two lane with paved shoulder/four laning etc.,), maintenance, management Construction of a 4-lane bypass
from Thekma village (existing chainage km 36/300 of NH-128A) to Gosai Ki Bazar Bypass (existing chainage km
242/500 of NH-28) with a total length of 8.135 km, along with widening of NH-128A from 2-Lane to 4-Lane from
Smt. Lata Mangeshkar Junction to Prasad Institute for a length of 4.70 km, and Strengthening of NH-128A from
Prasad Institute to Mohammedpura Junction, covering a length of 41.35 km (total length: 54.185 km), in the state of
Uttar Pradesh on EPC mode as a part of Prayagraj-Jaunpur-Azamgarh-Dohrighat Section.

Any person interested in the said land may, within twenty-one days from the date of publication of this
notification in the Official Gazette, object to the use of such land for the aforesaid purpose under sub-section (1) of
section 3C of the said Act.

Every such objection shall be made to the Competent Authority, namely, Chief Revenue Office/Special Land
Acquisition Officer, Azamgarh in writing and shall set out the grounds thereof and the Competent Authority shall give
the objector an opportunity of being heard, either in person or by a legal practitioner, and may, after hearing all such
objections and after making such further enquiry, if any, as the Competent Authority thinks necessary, by order, either
allow or disallow the objections.

Any order made by the Competent Authority under sub-section (2) of section 3C of the said Act shall be
final.

The land plans and other details of the land to be acquired under their notification are available and can be
inspected by the interested person at the aforesaid office of the Competent Authority.
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SCHEDULE

Brief Description of the land to be acquired with or without structures falling under Construction of a 4-lane
bypass from Thekma village (existing chainage km 36/300 of NH-128A) to Gosai Ki Bazar Bypass (existing
chainage km 242/500 of NH-28) with a total length of 8.135 km, along with widening of NH-128A from 2-Lane
to 4-Lane from Smt. Lata Mangeshkar Junction to Prasad Institute for a length of 4.70 km, and Strengthening
of NH-128A from Prasad Institute to Mohammedpura Junction, covering a length of 41.35 km (total length:
54.185 km), in the state of Uttar Pradesh on EPC modeas a part of Prayagraj-Jaunpur-Azamgarh-Dohrighat

Section.

State: UTTAR PRADESH

||District: AZAMGARH

SI. No. Survey/Plot Type of Land Nature of Land Area Area
Number (in Local Unit) (in Hectares)

L1 | 2 L3 | 4 [ 5 [ 6 |
|Taluk: Lalganj |
|Village: Umari Shree |
I |l202 ||Private ||Agriculture | 0.008 (Hectare )|| 0.008|
|2 ||247 ||C0mm0n ”Chakmarg /Agriculture ” 0.0853 (Hectare )“ 0.0853|
3 782 Common igtrii‘;i?tlulr{eighway / 0.0338 (Hectare ) 0.0338
l4 |792/863 ||Private || Agriculture | 0.006 (Hectare )|| 0.006|
[Village: Chak Umari Ramesh Giri |
|5 ||171 ||Private ”agriculture ” 0.0393 (Hectare )” 0.0393|
|6 ||177 ||Private ||agricu1ture ” 0.016 (Hectare )” 0.016|
|7 ||2 12 ||Government ”chakmarg ” 0.0082 (Hectare )“ 0.0082|
|8 ||215 ||Comm0n ”banjar/agriculture ” 0.0178 (Hectare )” 0.0178|
|Village: Bhainskur |
|9 ||85 ||Private ”agriculture ” 0.1584 (Hectare )“ 0. 1584|
| 10 ||87 ||Private ”agriculture ” 0.1873 (Hectare )” 0.1 873|
|1 1 ||88 ||Private ||agricu1ture ” 0.114 (Hectare )” 0.1 14|
|12 ||89 ||Private ”agriculture ” 0.0841 (Hectare )“ 0.0841|
|Village: Mundhar |
13 231 ||Government ||rasta | 0.0142 (Hectare )|| 0.0142]
|14 ||493 ||Private ”agriculture ” 0.0046 (Hectare )“ 0.0046|
15 786 ||Government |[baaha | 0.0002 (Hectare )|| 0.0002|
16 ||788 ||Government ||baaha | 0.0647 (Hectare )|| 0.0647|
|17 ||939 ||Government ||naveen parti || 0.0023 (Hectare )“ 0.0023|
|1 8 ||94O ||Private ||Agriculture || 0.006 (Hectare )” 0.006|
[19 llo59 |[Private |lagriculture [ 0.0005 (Hectare )| 0.0005|
|20 ||96l ||Private ||agriculture || 0.006 (Hectare )“ 0.006|
|21 ||963 ||Common ||naveer1 parti/agriculture || 0.012 (Hectare )” 0.012|
|Village: Ubarpur Lakhmipur |
22 100 ||Government |[baaha || 0.0138 (Hectare )|| 0.0138|
|23 ||102 ||Common ||agriculture/naali || 0.0001 (Hectare )” 0.0001|
|24 ||129 ||Private ||agriculture || 0.0005 (Hectare )“ 0.0005|
25 163 ||Private |lagriulture | 0.0006 (Hectare )| 0.0006|
126 |l181 ||Private |lagriculture | 0.0095 (Hectare )|| 0.0095|
127 193 ||Private llagriculture | 0.0001 (Hectare )|| 0.0001]|
28 200 ||Private |lagriculture | 0.0335 (Hectare )| 0.0335)|
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|29 ||47 ||Government ||naveen parti || 0.0174 (Hectare )” 0.0174|
|3O ||48 ||Government ||naveen parti || 0.0162 (Hectare )” 0.0162|
|31 ”49 ”Government “gaada “ 0.0042 (Hectare )“ 0.0042|
|32 ”83 ”Government “baaha “ 0.0111 (Hectare )” 0.011 1|
|33 ||84 ||Private ||agricu1ture || 0.0001 (Hectare )” 0.0001|
|34 ”89 ”Private “agriculture “ 0.0094 (Hectare )“ 0.0094|
|Village: Shankarpur |
|35 ||433 ||Government ||bheeta || 0.017 (Hectare )” 0.017|
[Taluk: MARTINGANJ |
|Village: Saraimohan |
36 1774 ||Government |[POKHRA | 0.074 (Hectare )|, 0.074]
37 1775 |ICommon  ||Agriculture/Bheeta | 0.1026 (Hectare )|| 0.1026|
|38 ||1777 ||C0mm0n ||Agriculture/aabadi ” 0.0172 (Hectare )” 0.0172|
|39 ||1778 ||Common ||bachat/agriculture ” 0.0879 (Hectare )” 0.0879|
40 11779 |[Common  ||bachat || 0.0814 (Hectare )|| 0.0814]
l41 |[1780 ||Private ||Agriculture | 0.0445 (Hectare )|| 0.0445|
|42 ||1781 ||Common ||aabadi/agriculture ” 0.2023 (Hectare )” 0.2023|
|43 ||1782 ||C0mm0n ”bheeta/agriculture ” 0.0514 (Hectare )“ 0.05 14|
44 1783 Common rcr}:;rljg,bacha tagriculture 0.1765 (Hectare ) 0.1765
|45 ||1784 ||Private ||agricu1ture ” 0.0526 (Hectare )” 0.0526|
|46 || 1786 ||Comm0n ”chak road/agriculture ” 0.001 (Hectare )“ 0.001 |
|47 ||1787 ||Common ||chakroad/agriculture || 0.0251 (Hectare )” 0.0251|
|48 ||2045 ||Private ||agricu1ture ” 0.006 (Hectare )” 0.006|
49 2251 ||Private |lagriculture | 0.0016 (Hectare )|| 0.0016|
50 2394 ||Government |[baaha | 0.0009 (Hectare )|| 0.0009)|
|51 ||2432 ||Common ||agriculture/Banjar ” 0.0037 (Hectare )” 0.0037|
|52 ||2436 ||Comm0n ”chak road/agriculture ” 0.0402 (Hectare )“ 0.0402|
|53 ||2438 ||Common ||agriculture/chak marg || 0.0009 (Hectare )” 0.0009|
|54 ||2712 ||Common ||bachat/agriculture ” 0.01 (Hectare )” 0.01|
55 2740 ||Private |lagriculture | 0.0081 (Hectare )|| 0.0081]
56 12745 ||Private llagriculture | 0.0103 (Hectare )|| 0.0103)|
57 2746 |[Private |[Agriculture [ 0.0021 (Hectare )| 0.0021]
|58 2748 ||Private ||Agriculture | 0.0118 (Hectare )| 0.0118|
59 2751 ||Private || Agriculture | 0.0143 (Hectare )|| 0.0143)|
l60 2752 |[Private |[Agriculture [ 0.0333 (Hectare )| 0.0333]
l61 2753 ||Private ||Agriculture | 0.0042 (Hectare )|| 0.0042|
|62 ||2754 ||Private ||Agriculture || 0.002 (Hectare )” 0.002|
|63 ||2755 ||Common ||sect0r road/agriculture || 0.0439 (Hectare )“ 0.0439|
l64 2756 ||Private ||Agriculture | 0.0404 (Hectare )|| 0.0404|
l65 2757 ||Private ||Agriculture | 0.0081 (Hectare )|| 0.0081]|
l66 2758 |[Private |[Agriculture [ 0.0043 (Hectare )| 0.0043]
l67 2818 ||Private ||Agriculture | 0.0483 (Hectare )| 0.0483)|
l68 2819 ||Private ||Agriculture | 0.1044 (Hectare )|| 0.1044|
69 2821 ||Private l|Agriculture | 0.007 (Hectare )|, 0.007|
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170 |l2822 ||Private l|Agriculture | 0.0333 (Hectare )|| 0.0333)
|71 ||2823 ||Common ||chak marg/agriculture || 0.093 (Hectare )” 0.093|
|72 ”2824 ”Common “chak road/agriculture “ 0.0595 (Hectare )“ 0.0595|
73 2830 Common ff;;‘;igf/f:;k 0.12 (Hectare ) 0.12
74 2832 Common zl;egt/};ag/rciﬁll(mre 0.1576 (Hectare ) 0.1576
75 2833 Common Ei:;f?gﬁiﬁ;ﬁjk 0.0245 (Hectare ) 0.0245
|76 ||2834 ||Common ||khor/agricu1ture || 0.015 (Hectare )” 0.015|
77 2835 Common lr‘nha‘;;g;li‘cul e 0.1375 (Hectare ) 0.1375
78 |l2836 ||Private |lagriculture | 0.0796 (Hectare )|| 0.0796|
|79 ||2837 ||Private ||agricu1ture ” 0.0153 (Hectare )” 0.0153|
80 2853 ||Private |lagriculture | 0.0738 (Hectare )|| 0.0738]
|81 ||2854 ||Private ”agriculture ” 0.028 (Hectare )” 0.()28|
|82 ||2855 ||Private ||agricu1ture ” 0.0445 (Hectare )” 0.0445|
83 2856 ||Private |lagriculture || 0.0364 (Hectare )|| 0.0364]
84 |l2857 ||Private |lagriculture | 0.0121 (Hectare )|| 0.0121]
|85 ||2858 ||Private ||agricu1ture ” 0.021 (Hectare )” 0.021|
|86 ||2859 ||C0mm0n ”khor/agriculture ” 0.0537 (Hectare )“ 0.0537|
|87 ||2862 ||C0mm0n ||rasta,usar/agricu1ture ” 0.1367 (Hectare )” 0. 1367|
88 2925 ||Private |lagriculture | 0.0136 (Hectare )|| 0.0136]
|89 ||2926 ||Government ”naveen parti ” 0.0159 (Hectare )“ 0.0159|
90 2931 ||Private ||Agriculture | 0.0066 (Hectare )|| 0.0066|
o1 2932 [Common  ||bachat/agriculture | 0.0682 (Hectare )|| 0.0682]
|92 ||2933 ||Comm0n ”bachat/agriculture ” 0.0318 (Hectare )“ 0.03 18|
93 |[2934 ||Private ||Agriculture | 0.2305 (Hectare )|| 0.2305|
|94 |l2942 ||Private || Agriculture | 0.0006 (Hectare )|| 0.0006|
95 2943 ||Private || Agriculture || 0.1004 (Hectare )|| 0.1004]
96 |[2944 ||Government |[pokhri | 0.3433 (Hectare )|| 0.3433]
|97 ||2959 ||Common ||aabadi/agriculture ” 0.0673 (Hectare )” 0.0673|
98 3179 Common Ead@’naalaf 0.0167 (Hectare ) 0.0167
anjar/agriculture
school, kanya
99 3204 Government ||pathsala,aabadi,kaadh 0.0017 (Hectare ) 0.0017
khadda,banjar
[100  |3205 ||Government |[pokhri || 0.0051 (Hectare )|| 0.0051]
o1 |[3221 ||Government ||baaha | 0.0221 (Hectare )|, 0.0221]
|102 ||3222 ||Governmer1t ||sadak pokhta || 0.2993 (Hectare )” 0.2993|
103 3223 ||Government |[pakki sadak | 0.5771 (Hectare )| 0.5771|
|104 ||3224 ||Government ”sadak pokhta ” 0.4333 (Hectare )” 0.4333|
|105 ||3226 ||Common ||aabadi,banjar/agriculture || 0.0357 (Hectare )” 0.0357|
|106 ||3227 ||Government ||pokhri || 0.0997 (Hectare )” 0.0997|
107 |[3228 ||Private || Agriculture | 0.0395 (Hectare )|| 0.0395|
108 |[3229 [Common |[pokhri/agriculture | 0.08 (Hectare )| 0.08]
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109 |[3230 [Common |[bheeta/agriculture | 0.0345 (Hectare )|| 0.0345|
110 |[3231 ||Government |[pokhri | 0.1835 (Hectare )|| 0.1835|
|1 11 ”3232 ”Government “kabristan “ 0.0831 (Hectare )“ 0.083 1|
|1 12 ”3233 ”Common “kabristan/agriculture “ 0.0091 (Hectare )” 0.0091|
|1 13 ||3234 ||Common ||rasta/agriculture || 0.0002 (Hectare )” 0.0002|
114 |[3235 |[Private |lagriculture [ 0.0021 (Hectare )| 0.0021]
|1 15 ”3348 ”Government “sadak pokhta “ 0.4987 (Hectare )” 0.4987|
116 |[3349 ||Government |[sadak pokhta | 0.3293 (Hectare )|| 0.3293)|
|1 17 ”3350 ”Government “sadak pokhta “ 0.4835 (Hectare )“ 0.4835|
|1 18 ”4006 ”Private “Agriculture “ 0.006 (Hectare )” 0.006|
119 Jj4011 ||Private ||Agriculture | 0.0012 (Hectare )|, 0.0012]
120 [[4012 ||Private |lagriculture | 0.0006 (Hectare )|| 0.0006|
121 |l4015 ||Private |lagriculture | 0.0007 (Hectare )|| 0.0007|
|122 ||4016 ||Private ||agricu1ture ” 0.0006 (Hectare )” 0.0006|
123 ][4494 ||Government  |[BANJAR | 0.0502 (Hectare )|| 0.0502]
124 4495 Common iffggiGMCULTURE 0.0133 (Hectare ) 0.0133
125 {4496 ||Private |AGRICULTURE | 0.0065 (Hectare )|| 0.0065|
126  [[4498 ||Private || Agriculture | 0.0003 (Hectare )|| 0.0003]
|127 ||4500 ||C0mm0n ”bachat/agriculture ” 0.0738 (Hectare )” 0.0738|
[128  |l4501 ||Government  |[BANJAR | 0.0404 (Hectare )|| 0.0404]
129 [[4502 ||Private || Agriculture | 0.0176 (Hectare )|| 0.0176]
130 ||5096 Common [ CULTURE || 0-0604 (Hectare) 0.0604
131 |l7245 Common f&?{% AGRICULTURE || 0:0646 (Hectare ) 0.0646

Total|| 7.9146|

[F. No. NHAI/11015/2025-2026/LA/3(a)Il/Notif/NHAI PIU-Azamgarh/3A]
SHAIKH AMINKHAN, Director
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